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Supply of sugar and foodgrains to 
Gujarat 

228. 9HRI VITHALBAI MOTIRAM 
PATEL: Will the Minister of AGRICUL-RE 
be pleased to state: 

(a) whether it is a fact that Government of 
Gujarat have requested the Central 
Government to supply more edible oil, sugar 
and foodgrains; 

(b) if 80, what is the actual demand of 
Gujarat in this regard; and 

(c) how much quantity is proposed to be 
supplied to Gujarat? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (MISS KAMLA 
KUMARI): (a) to (c). (i) As regards edible oil 
Gujarat Government had indicated their 
requirement of imported edible oil at 5,500 
tonnes per month in January, 1982. Gujarat is 
one of the major edible oil producing States 
and produces about 30 per cent of the total 
ground-out production in India. Imported 
refined Soyabean oil is also supplied to 
Gujarat State for distribution under public 
distribution system. Taking into account these 
considerations anj other re-levyeant factors 
such as demand of the State Government, 
availability of imported oils etc. Statement I 
attached would indicate the monthwise 
quantities of RBD Palmolein oil that have 
been allocated to Gujarat during the current 
oil year. 

(ii) So far as sugar concerned Guja 
rat Government had asked for the alloca 
tion of monthly levy sugar quota of 
14,671 tonnes in July, 1981. The State- 
wise quotas of levy sugar are not based 
On the assessment of requirement|demand 
received from individual State Govern 
ments for each month; on the other hand, 
these quotas are fixed on the basis of All 
India uniform norms relating to per 
capita availability of sugar and popula 
tion. Thus, with ecect from April, 1982 
the State-wise monthly quotas have been 
refixesd on the basis of 425 grams of per 
capita availability for the population as 
on 1-3-1981.      Consequently, Gujarat 
Government is being allotted a monthly levy 
sugar quota of 14,443 tonnes from April, 
1982 as against 14,031 tonnes allotted earlier. 

(iii) As regards foodgrains, the allotment to 
various States|Uni(M Territories is made on a 
month to month basis taking account the 
overall availability of foodgrain in the Central 
Pool, relative needs of the various 
StatesjUnione Territories, market availability 
and other related factors including the actual 
trends of offtake in the past. While reviewing 
every month the allotments to various States 
including Gujarat all attempts are inade to 
meet the genuine requirements of the States. 
As a result of such review, the allotment of 
wheat to the State 
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Ooverninent for Roller Flour Mills has been 
increased from 8.5 to 8.8 thousand tonnes for 
May 1982. The position regarding demand 
and allotment of foodgrains to Gujarat during 
1982 is •shown in the attached Statement U. 
Statement-I 
Monthwise  quantities  of RBD  Palmdein    oil 
.allocated to Gujarat during the current oil   year. 

i'tonnes) 

Month Allocation 
of Palmo-
kin oil 

1 2 
^     November, 19B1 . . 4300 

 

 

KeductioR    in the Retail    Price of Sngai 

229. SHRI NAND KISHORE BHATT: 
DR.  (SHRIMATI) NAJMA 

HEPTULLA: 

Will the Minister of AGRICULTURE Tie 
pleased to state: 

(a) whether it is a fact that India produced 
a record 65 n»illion tonnes of sugar during  
the  current season; 

(b) whether Government propose to 
export a part of the production through STC 
So as to continue as a member of the 
International Pool of Sugar Exporting 
countries; and .       '.,,
 * 

(c) what action Government propose to 
take to bring down the domestic price of 

sugar at the retail level in view of the record 
production this year and bright prospects of 
crop next year? 

THE DEPUTY MINlSfTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (MiSS KAMLA 
KUMARI): (a) Sugar production during the 
current season 1981-82 (upto 15th April, 
1982) was 66.05 lakh tonnes which is higher 
than the total annual production in any 
previous   year. 

(b) Sugar is already being exported 
during the current sugar year. India, at 
present, continue to be an exporting member 
of the International Sugar Agreement. 

(c) So far as levy sugar is concerned no 
reduction in the retail consumer price of Rs.    
3.65 per Kg. is contemplated at 

 


